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To, 

No. F.2(36/DCF (W/Legal/NGT Court/2024-25 |bos-|| 

GOVT. OF N.C.T. OF DELHI 

Sir, 

(1) The Chairman 

DEPARTMENT OF FORESTS & WILDLIFE 
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS (WEST) 

WEST FOREST DIVISION: MANDIR LANE: NEW DELHI-60 
Tel No:- 011 23361879; E: Mail:- dcfwest.gnctd@gov.in 

Delhi Development Authority 
Vikas Sadan, INA, New Delhi-110023 

(2) The District Magistrate (South) 
Mehrauli Badarpur Road 
Saket, New Delhi-110017 

(3) The District Magistrate (New Delhi) 
12/1, Jam Nagar House 
Shahjahan Road, New Delhi-110011 

(4) The Deputy Commissioner (SDMC) 
South-Zone Municipal Corporation of Delhi 

Sri Aurobindo Marg, Green Park Extension 
Green Park, New Delhi-110016. 

(5) The Superintending Engineer 

ole 

South West Maintenance Circle, B-6, NCC Building 
Safdarjung Enclave, New Delhi-l10029 

URGENT 
COURT MATTER 

Sub:- Regarding inquiry into Management of Ilegal Road i.e. Church Road / Mall Road 
Vasant Kunj, New Delhi passing through forest land pertaining to O.A No 632025. 

Dated: o7 lot |3045 

It is submitted that a case 0.A. No. 63/2025 titled Mall Road, Vasant Kuni, Resident 

Welfare Association (Regd.) Vs. Ministry of Environment Forest & Climate Change & Ors is 

pending before the Hon'ble National Green Tribunal and the above said church road is the 

subject matter of the application. 

F 

It is submitted that this said illegal road passes through the khasras under the ownership 
of Forest Department, GNCTD. It is further submitted that the road passes through the following 
khasras nos of village Rajokri 1460, 1463, 1464, 1465, 1482, 1483, 1500, 1501, 1522, 1523. 

1582, 1585, 1795, 1814, 1817, 1819, 1832, 1839, 1841, 1842, 1843, 1844, 1845, 1826, 1825. 

1805, 1804, 1778, 1780, 1781, 1635, 1598, 1569, 1545, 1544, 1543, 1542, 1540, 1541, 1244, 

1245, 1238, 1249, 1250, 1230, 1231, 1233, 1159, 1158, 1853, 1861, 1875, 1876, 1862, 1852 and 
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1851. It is further submitted that degree of protection under Indian Forest Act, 1927 and Forest Conservation Act, 1980 and all these khasras form 

activities are prohibited unless permitted. That the Hon'ble Supreme India W.P. (C) No. 4677/1985 held in its various orders as follows:-

part of Ridge and Reserve Forest having full 

Court of India in the 

infringements of the Ridge is to be permitted. 

That vide order dated 09.05.1996 passed by the Hon'ble Supreme Court in W.P. (C) No. 4677/1985 the Supreme Court while referring the statutory Master Plan of Delhi Perspective 2001 has held that the provisions of the master plan make it mandatory that the Ridge is to be kept free from encroachers and its pristine and glory must be maintained for all times. No further 

matter of M.C. Mehta Vs Union of 

That the Hon'ble NGT in O.A. No. 58/2013 titled Sonya Ghosh Vs Govt of NCT of 
Ors vide order dated 16.01.2021 ahserved that as per news item dated 28.02.202 oau cutung across Rajokri Forest in Southern Ridge area was illegally built resulting n unauthorized construction inside the forest and deoradation of the forest. We may note that ue Kidge in Delhi has historical and environmental sionificance. We are thus of the view that there 

IS urgent need to take necessary steps to protect the Ridge by taking necessary steps to tinalise 

It is pertinent to mentioned that vide STE minutes dated 11.03.2021 the then SDM 
Mehrauli had issued directions to the Forest Department and Police Department to control the 
movement of unauthorized vehicles plying on this route. It is submitted that alleged unauthorized 
vehicular movement was started by the order of SDM Mehrauli vide order dated 29.12.2021 
on the said road. It is submitted that the vehicular movement on the above said road is leading to 

great harm to the flora and fauna and environmental degradation of the Rajokri Forest land. 

taken. 

This road has been constructed without any official approval or sanction from the Dept. 

of Forest and Wildlife without necessary permission under Forest Conservation Act, 1980o (FCA) 
and has raised serious issues related to encroachment. 

That the said road passes through Forest Khasras of Village Rajokri. Kindly provide 
details as to who is the road managing agency. Also we request your kind intervention towards 
following pertinent issues: 

1 Eind the details of the individuals or entities responsible for the construction and 
unauthorized use of the said road so that appropriate legal action against those f 

.tle of violating Indian Forest Act, 1927 and Forest Conservation Act, 1980 Can be 

the notification under Section 20 of the Forest Act for reserved forest and protection by 
appropriate measures. 
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Z. Whether any alternative route is being explored so that the said illegal road passing 
through the Ridge can be shutdown/closed down? 

That the undersigned trusts that your office will take immediate steps to address this issue 
and ensure that the law is upheld. 

This may be treated as most urgent as the next date of hearing in the present matter 

is 22.05.2025. 

Encl: -As above. 

No.F.2(36)/DCF (w)/Legal/NGT Court2024-25 

Copy to: 

AMIT GEMAWAT, IFS 
DY. CONSERVATOR OF FORESTS 

(WESTFOREST DIVISION) 

1. PA to CF, Department of Forests & Wildlife, GNCTD. 

Dated: 

2. The Sub-Divisional Magistrate (Mehrauli), Old Tehsil Building, Mehrauli, New 
Delhi-1 10030. 

AMIT GEMA WAT, IFS 
DY. CONSERVATOR OF FORESTS 

(WEST FOREST DIVISION) 
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To, 

No.F.2 (364)DCF (wyMisc./Legal/2022-23/|270 -1 

Sir, 

GOVT. OF N.C,T. OF DELHI 
DEPARTMENT OF FORESTS & WILDLIFE 

OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS (WEST) 
WEST FOREST DIVISION: MANDIR LANE: NEW DELHI-60 
Tel No:- 011 23361879; E: Mail:- defwest.gnctd@gov.in 

2 

I. The Forest Settlement Oficer 

SI LNo. 

Revenue Department 
District South, GNCTD 
M.B. Road, Saket, New Delhi-| 10068 

2. The Forest Settlement Officer 

Revenue Department 
District South-West 

Sub:- Application to provide whether any case is pending regurding khasras of Church 
Road / Mall Road village Rajokri, New Delhi. 

Room No. 11, Old Terminal Tax building 
Kapashera, Delhi-l10037 

It is submitted that a case O.A. No. 63/2025 titled Mall Road, Vasant Kunj. 

Resident Welfare Association (Regd.) Vs. Ministry of Environment Forest & Climate 

Change & Ors is pending before the Hon'ble National Green Tribunal and the above said 

church road is the subject matter of the application. 
It is submitted that this said illegal road passes through the khasras under the 

ownership of Forest Department, GNCTD. It is further submitted that the road passes 

through the following khasras nos of village Rajokri: 
Details of Khasra over which | Ownership OVer the Nature 

khasras Khasra the said illegal pathway exists 

Department of Forest &Notilied 
Wildlife, GNCTD 

1460, 1463, 1464, 1465, l482, 
1483, 1500, 1501, 1522, 1523, 
1582, 1585, 1795, 1814, 1817, 
18519, 1832, 1839, 1841, 1842, 
1843, 1844, 1845, 1826, 1825, 
1805, 1804, 1778, 1780, 1781, 
1635, 1598, 1569, 1545, I544, 
1543, 1542, 1540, I541, 1244, 
1245, 1238, 1249, 1250, 1230, 

Dated: o2<us (T02 

1231, 1233, 1159, I I58 
1583, 1793. 1813, 18I8, 2050, Revenue 
1779 GNCTD 

Land/ 

Porest 

of the 

Forest 

Reserve 

Departnen,Revenue Land 
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khasras. 

1853, 1861, 1875. \876, 1862. Education Department 
case is pending or alrcady disposed in your Hon'ble Court t regarding the above mentionced 

Kindly provide thc delails pertaining lo the above nientioned khasras whether any 

1852, 185I 

Copy t0: 
No.F.2 (364)/DCF (WyMisc./lLegal/2022-23 

necessary action. 

Rescrve Forest 

VICKY DAGAR 
RANGE OFFICER 

1. The DCF (West), Mandir Lane, New Delhi-1 10060, for kind inforn1ation and 

khasras if present in your good office. 

(WEST FOREST DIVISION) 

Dated: 

2. The SDM Mehrauli, Old Tehsil Building. Internal Path, Seth Sarai, Mehrauli, New 
Delhi. Delhi I10030 to provide any case or representation made regarding these 3. The SDM Vasant Vihar, Palika Bhawan, Sector 13, R. K. Puram, Block O., Sector 

13. Rama Krishna Puram. New Delhi-110023to provide any case representation made regarding these khasras if present in your good office. 
4. Sh. Sachin, Forest Guard, Legal directed to liaison and get certified copy within 

three days if available with above mentioned offices. 

or 

VICKY DAGAR 
RANGE OFFICER 

(WEST FOREST DIVISION) 
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